NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 10.07.2017.

PRESENT: Hon’ble Member(J) Shri Ratakonda Murali

C.P. No. or C.A. T.P. No. Purpose Section Name of the Parties

No. M/s. / Mr.

CP 20/16 TP Hearing 237(A)(ii) | Mr. Kumar Dinesh Seth Vs.
248/17 MRO Tek Ltd.
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Counsel for petitioner is present. Counsel for res i
3 . ' _ ; pondent is present. Counsel f
pet_lhoner is further dntected to implead the 3™ party as Respondent No.3 by name Umi;;
Builders Pvt. Ltd., which has been allowed by the Hon'ble High Court. Counsel further

Fbj',-\;)w requested that this matter cannot be transferred from the Hon'ble Hi is Tri
igh C
as the matter was partly heard there. gn Bourtto this Tribunal

List it for further hearing and in the meanwhile for carrying o
- ry ut th m
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